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The Centre would render whatever assistance 
is necessary. However since dialysis is a very 
costly facility, involving Rs. 6 lakhs towards 
capital cost and about Rs. 3 lakhs as annual 
recurring cost, State Governments would have 
to provide these sums within the overall 
priorities in the Health sector. 

STATEMENT 
The dialysis facilities are available in the 

following places/hospitals in the country :— 

DELHI : 
All India Institute of Medical Sciences. 
Irwin Hospital. Safdarjang Hospital. 

BOMBAY : 
Jaslok Hospital 
K.E.M. Hospital & Seth G. S.    Medical 
College. 
Bombay Hospital & Research Centre. Beach 
Candy Hospital. Sir H. V. Hospital & 
Research Centre. Bai Balabhai Nanavati 
Hospital & Research Centre. B. Y. L. Nair 
Hospital. 

POONA : Medical 
Foundation. K. E. M. 
Hospital. 

MIRAJ : 
Wanless Wadi Hospital. 

NAGPUR: 
Government Medical College Hospital. 

MADRAS: 
Government General Hospital. Stanley 
Medical College & Hospital. 

MADURAI  : 
Erskine Government Hospital. 

VELLORE : C. M. C. 
Hospital. 

CHANDIGARH : 
Postgraduate Institute for Medical Education 
and Research. 

AGRA: 
S. N. Medical College & Hospital. 

JAIPUR: 
Sawai Mansingh Hospital. 

CUTTACK: S. C. B. 
Medical College. 

BERHAMPUR : 
Medical College Hospital. 

CALCUTTA: 
Calcutta  Medical  College  Hospital. 
Institute of Postgraduate Medical    Edu-
cation & Research. S. S. Karnani Memorial 
Hospital. 

ROHTAK: 
Rohtak Medical College & Hospital. 

AHMEDABAD : 
B. J. Medical College & Hospital. 

HYDERABAD : 
Osmania General Hospital. 

PATNA : 
Patna Medical College. 

PONDICHERRY : 
Jawaharlal     Institute for     Postgraduate 
Medical  Education  and Research. 

SRINAGAR : Medical  College & 
Hospital. 

GOA: 
Govt. Medical College & Hospital. 

GROUP  HOUSING  SOCIETIES  IN   PRITAM 
PURA DELHI  

*90. SHRI RAGHBIR SINGH   GILL : Will 
the Minister of WORKS AND HOUSING 

AND SUPPLY AND REHABILITATION be 
pleased to state : 

(a) the names of Group Housing Societies 
which have been allotted land in Pritam Pura, 
Delhi and how much land has been allotted to 
each Society; 

(b) the names of Societies which have 
deposited the first instalment towards the cost 
of the land with the D.D.A.; 

(c) by when the remaining instalments are 
required to be paid by the Societias; 

(d) by when the possession of the land 
would be given to these Societies; and 

(e) to what extent the land to be allotted to 
the Societies would be developed by the DDA 
? 

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND REHA 
BILITATION (SHRI        SIKANDAR 
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BAKHT)  :  (a) Statement-I is laid on the Table of the 
House. 

(b) Statement-II is laid on the Table of the 
House. 

(c) After the payment of first instalment 
of 25% the Societies are required to pay the 
balance 75% within 90 days. 

 

(d) Possession is handed over after full 
payment and demarcation of the site. 

(e) DDA allots developed land, that is, 
land which has been levelled and dressed. The 
DDA also provides services like sewerage, 
roads, water supply etc., upto the periphery of 
the land allotted to the Group Housing 
Societies. 

STATEMENT   II 
List of Co-operative Group Housing Societies    

which    have deposited the first instalment 
towards 25% cost of the lard with the DDA 

  

STATEMENT I 

List of Cooperative Group Housing 
Societies which have been allotted 

land in Pritam Para Area 

COOPERATION CREDIT SOCIETIES 
108. SHRI SANAT KUMAR RAHA : Will 

the Minister of AGRICULTURE AND 
IRRIGATION  be pleased  to state : 

(a) the number of Co-operative Credit 
Societies (Primary) functioning at present in 
different States; 

(b) the number of such societies which 
have been running at a loss during the last 
three years; and 

(c) the number of such societies wound up 
during the same period ? 

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI PARKASH 
SINGH BADAL) : (a) to (c) A statement is 
laid on the Table of the Sabha. [See  Appendix  
CI.  Annexure  No.  5.] 

USE OF STOCK OF FOODGRAINS AS WAGE 
GOODS 

109. SHRI SANAT KUMAR RAHA : Will 
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to state : 

(a) whether Government propose to use 
the buffer stock of foodgrains as wage goods; 
and 

(b) if so, what are the details in this regard 
? 

 


